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ALPHABETICAL LIST OF MEMBERS
SEVENTH LOK SABHA

A
Abbasi, Shrj Kazi Jalil (Domaraganj)
Abdul Samad, Shri (Vellore)
Abdullah, Dr. Farooq (Srinagar)
Acharia, Shri Baswdeb (Bankura)
Agarwal, Shri Satish (Jaipur)
Abirwar. Shri Ram Prasad

Ahmad, Shri Mohammad Asrar (Bu-
daun) . *

Ahmed, Bezum Abida (Bareilly) -

Ahmed, Shri Gulsher (Satna)

Ahmed, Shri Kamaluddin (Warangal)

Ajit Pratap Singh, Shri (Pratapgarh)

Alluri Shri  Subhash Chandra Bose
(Narasapur)

Amarinder Singh Shri (Patiala)
Anand Singh, Shri (Gonda)
Ankineedu, Shri M. (Machinpatnam)

Ankincedu Prasada Rao, Shri P.
(Bapatla)

Ansari Shri Z. R, (Unnao)
Anthony. Shri Frank (Nominaled— :

Anglo-Indians)
Anuragi, Shri Godil Prasad (Bilaspur).
Anwar, Ahmad, Shri (Hapur)

Appalanaidu, Shri S.R.A.S. (Anaka-
palli)

Arakal, Shri Xavier (Ernakulam)
Arjunan, Shri K. (Dharmapuri)
Arunarhalom, Shri M. (Tenkasi)
Arya, Shri Kumbha Ram (Sikar)
Ashifaq Hussain, Shri (Maharajganj)
Azad, Shri Bhagwat Jha (Bhagalpur)
- Azad, Shri Ghulam Nabi (Washim)
Azmi, Dr, AU, (Jaunpur)

B

3ag, Shri Ajit (Serampore)
Bagri, Shri Mani Ram (Hissar)

Bagun Sumbrui, Shri (Singhbkum)

Bairwa, Shri Banwari Lal (Tonk)

Baitha, Shri D.L. (Araria)

Bajpai, Dr. Rajendra Kumari (Sitapur)

Balan, Shri A.K. (Ottapalam)

Balanandan, Shri E. (Mukundapuram)

Baleshwar Ram, Shri (Rosera)

Banatwalla, Shri G.M. (Ponnani)

Bansi Lal, Shri (Bhiwani)

Barman, Shri Palasg (Balurghat)

Barot, Shri Maganbhai (Ahmedabad)

Barrow, Shri A. E T. (Nominated—
Anglo-Indians)

Barway, Shri J.C. (Ramtek)

Basu, Shri Chitta (Barasat)

Behera, Shri Rasabehari (Kalahandi)

Bhagat, Shri B.R. (Sitamarhi)

Bhagat, Shri M.K.L. (East Delhi)

Bhagwan Dev, Acharya (Ajmer)

Bhakta, Shri Manoranjan (Andaman
and Nicobar Islands)

Bhardwaj, 8@ Parasram (Sarangarh)

Bhatia, Shri R.L.. (Amritsar)

Bhattacharya Shri Sushil (Burdwan)

Bheekhabhai, Shri (Banswara)

Bhim Singh, Shri (Jhunjhunu)

Bhoi, Dr., Krupasindhu (Sambalpur)

Bhole, Shd R. R. (Bombay—South
Central)

Bhoye, Shri Reshma Motiram (Dhule)

Bhuria, Shri Dileep Singh (Jhabua)

Birbal, Shri (Ganganagar)

Birender Singh, Rao (Mahendragarh)

Biswas, Shri Ajoy (Tripura West)
Boddepalli, Shri Rajagopala Rao (Sri-
Kakulam)

Brar, Shrimati Gurbrinder Kaur (Fa-
ridkot)

(i)



Brijendra Pal Singh, Shri (Sambhal)
Buta Singh, Shri (Ropar) '

C

Chakraborty, Shri Satyasadhan (Cal-
cutta South)

Chakradhari Singh, Shri (Surguja)

Chandra Pal Singh, Shri (Amroha)

Chandra Shekhar, Shri (Ballia)
Chandra Shekhar Singh Shri (Banka)

Cbhandrakar, Shri Chanu Lal (Durg)

Chandrashekharappa, Shrl T. V. (Da-
vangere)

Charan Singh, Shri (Baghpat)
Charanjit Singh, Shri (South Delhi)
Chatterjee, Shri Somnath (Jadavpur)
Chaturbhuj Shri (Jhalawar)

Chaturvedi Shrimati Vidyawati
{(Khajuraho)

Chaudhary, Shri Manphool Singh (BI-
kaner)

Chaudhary, Shri Motibhai R. (Meh-
sana)

Choudhari, Shri A. B. A, Ghani Khan
(Malda)

Chaudhuri, Shri Tridib (Berhampore)
Chavan, Shri 8.B_ (Nanded)
Chavan, Shri Yeshwantrao (Satara)

Chavda, Shri Ishwarbhai Khodabhai
CAnand)

Chennupati, Shrimatl Vidya (Vijaya-
wada)

Chhangur Ram, Shri (Lalgani)
Chingwang Konyak  Shri (Nagaland)

Chinnaswamy, Shri C. (Gobichetti-
palayam)

Choubey, Shri Narayan (Midnapore)
Chaudhary, Shri K.B. (Bijapur)

Choudhari, Shrimati Usha Prakash
(Amravati)

Choudharv, Shri Saifuddin (Katwa)
Chouhan, Shrl Fatehbhan Singh (Dhar)

Chowdhary, Shri
Rao tBluru)

Chitturi Subha

(iv)

8

Dabhi, Shri Ajitsinh (Kaira)

Daga, Shri Mool Chand (Fali)
Dalbir Singh, Shri (Shahdol)
Dalbir Singh Shri (Sirsa)

Damor, Skri Somjibhai (Dohad)
Dandavate; Prof. Madhu (Rajapur)

Dandavate, ':Shrlmati' Pramila (Bom-~
bay North Central)

Das, Shri A. C. (Jalpur)

Dasg, Shri R.P, (Krishnagar)

Dennis, Shri N. (Nagercoil)

Deo, shri V. Kishore Chandra S. (Par-
vathipuram)

Desal,. Shri B.V. (Raichur)

Dev, Shri Sontosh Mohan (Silchar)

Devarajan Shri B. (Rasipuram)

Devi Lal, Shri (Sonepat)

Dhandapani, Shri Jambuwant (Nagpur}

Dhadapani, Shri C.T. (Pollachi)

Dhote, Shri Jambuwant (Nagpur)

Digamber Singh, Shri (Mathura)

Digvijay Sinh (Surendranagar)

Dogra, Shri G.L. (Jammu)

Doonagar Singh, Shri (Hamirpur)

Dubey, shri Bindeshwari (Giridih)

Dubey, Shri Ramnath (Banda)

E

Kkka, Shri Christopher (Sundargarh)
Era Anbarasu, Shri (Chengalpattu)
Era Mohan, Shri (Coimbatore)

F

Faleiro, Shri Fudardo (MorrhugaO)
Fernandes, Shri George (Muzaffarpur)
Fernandes, Shri Osca, (Udipi®

G

Gadgil, Shri V. N. (Pune)

Gadhavi, Shri Bheravadan K. (Banas-
kantha)

Gaekwad, Shri R, P. (Baroda)
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Galkwad, Shri Udaysingrao (Xolhapur)

Gamit, Shri Chhitubhai (Mandvi)

Gandhi, Shrimati Indira (Medak)

Gandhi, Shri Rajiv (Amethi)

Gangwar, Shri Harish Kumar (Pili-
bhit) :

Garcha, Shri Devinder Singh (Ludhi-
ana).

Gavit, Sbri Manikrao Hodlya (Nand-
ursar

Gayatri Devi, Shrimati (Kairana)
Gehlot, Shri Ashok (Jodhpur)
Ghorpade, Shri R, Y. (Bellary)
Ghroes, Shr. Niren (Dum Dum)

Ghosh Goswamni Shrimati Bibha
{(Nabadvwip)

Ghufran Azam, Shri (Betul)

Gireraj Singh Shri (Sultanpur)

Giri, Shrl Sudhir (Cortai)

-Gohil, Shri G. B, (Bhavnagar)
Gomango, Shri Giridhar (Koraput)
Gopalan, Shrimati Suscela (Alleppey)
Gounder, Shri A, Senapathi (Palani)
Gouzagin, Shri N_ (Quter Manipur)

Gowda, Shri D. M. Putte (Chikma-
galur)

Gowda, Shri H, N. Nanje (Hassan)
Goyal, Shri Krishna Kumar (Kata)
Gupta, Shri Indrajit (Basirhat,

H
Hakam Singh, Shri (Bhatinda)

Halder, Shri Krishna Chandra (Durga-
pur)

Hannan Mollah, Shri (Uluberia)

Harikesh Bahadur, Shri (Gorakhpur)
Hasda, Shri Matilal {Jhargram)
Hembrom, Shri Seth (Rajmahal)
Horo, Shri N, E. (Khunti)

|

Imbichibava, Shri B, K. (Calicuty

" Indervesh, Swami {Rohtak)
Indra Kumari, Sihirmati (Aligarh)

J

Jadeja, Shri Daulatsinhji (Jamnagar)

 Jaffar Sharief, Shri C. K, (Bangalore

North)
Jagjivan Ram, Shri (Sasaram)
Jagpal Singh Shri (Hardwar)
Jaideep Singh, Shri (Godhra)
Jain, Shri Bhiku Ram (Chandni Chowk)
Jain, Shri Nihal Singh (Agra) ,
Jain Shri Virdhi Chander (Barmer)
Jakhar, Shri Bal Ram (Ferozepur)
Jamilur Rebhman,- Shri (Kishanganj)
Jatiya, Shri Satyanarayan (Ujjain)
Jena, Shri Chintamani (Balasore)

Jethmalani, Shri Ram (Bombay North
West)

Jha, Shri Bhogendra (Madhubani

Jha, Shri Kamal Nath (Saharsa)

Jharkhande Rai Shri (Ghosi)

Jitendra Prasad, Shri (Shahjahanpur)

K

Kahandole, Shri Z, M. (Malegaon)
Kailash Pati, Shrimati (Mohanlalganj)
Kalanidhi Dr. A. (Madras Central)
Kamakshaiah, Shri D, (Nellore)
Kamal Nath Shri (Chhindwara)
Kamlz Kumari, Kumarj (Palamau)
Kandaswamy, Shri M. (Tiruchengode)
Karan Singh, Dr. (Udhampur)
Karma, Shri Laxman (Bastar)

Karunanithi, Shri Thazhaj M. (Naga-
pattinam)
Kashyap, Shri Jai Pal Singh (Aonla)

Kaul, Shrimati Sheila (Lucknow)

Kaushal Shri Jagan Nath (Chandi-
garh)

Keyur Bhushan, Shri (Raipur)

Khan, Shri Arif Mohammag (Kanpur)

Khan, Shri Ghayoor Ali (Muzaffar-
nagar)

Khan, Shri Ghulam Mochammad (Mora-
dabad)
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Khan, Shri Mohamood Hasan (Buland-
shahr)

Khan Shri Malik M, M. A, (Etah)

Kban, Shri Zulfiquar Al (Rampur)

Kidwa., Shrimati Mohsina (Meerut)

Kochak, Shri Ghulamm Rasool (Anant-
nag)

Kodiyan, Shri P, K, (Adoor)
Kosalram Shri K. T. (Tiruchendur)
Krishna, Shri S§. M. (Mandya)
Krishna Pratap Singh, Shri (Maharaj-
ganj) .
Krishnan Shri G, Y, (Kolar
Kshirsagar, Shrimati Kesharbai (Bhir)
Kuchan, Shri Gangadhar S, (Solapur)
Kulandaivelu, Dr, V. (Chidambaram)
Kunhambu, Shri K. (Cannanore)
Kunwar Ram, Shri (Nawada)
Kurien, Prof. P, J_ (Mavelikara)

L

Lakkappa, Shri K, (Tumkur)
Lakshmanan, Shri G. (Madras North)

Laskar Shri Nihar Ranjan
ganj)
Lawrence, Shri M, M. (Idukki)

(Karim-

M

Medhukar, Shri Kamla Mishra (Mofi-
hari)

Madhuri Singh Shrimati (Purnea)

Mahabir Prasad, Shri (Bansgaon)

Mabajan, Shri Vikram (Kangra)

Mahajan Shri Y S (Jalgaon)

Mahala, Shri R P, (Dadra
Haveli)

Mahata, Shri Chitta (Purulia)

Mahendra Prasad Shri (Jahanabad)

Maltra, Shri Sunil
East)

Makwana, Shri Narsinb (Dhandhuka)

Mallanna, Shri K. (Chitradurga)

Mallick, Shri Lakshman (Jagatsingh-
pur)

and Nagar

(Calcutta North

&

Mallikarjun Shri (Mahbubnagar)

Mallu, Shri Anantha Ramulu (Nagar-
kurnool)

Mandal, Shri Dhanik Lal (Jhanjharﬁur)
Mandal, Shri Mukunda (Mathurapur)
Mandal, Shri Sanat Kumar (Joynagar)
Mane, Shri R. S. (Ichalkaranji)

Mani, Shri K, B, S. (Perambalur)
Manni- Lal, Shri (Hardoi)

Martand Singh, Shri (Rewa)

Masudal Hossain, Shri Syed (Murshi-
dabad)

Mavani, Shri Ramjibhai (Rajkot)
Mayathevar, Shri K. (Dindigul)
Meena, Shri Ram Kumar (Sawai Ma-
dhepur)
Mehta, Prof. Ajit Kumar (Samastipur}
Mehta, Dr, Mahipatray M. (Kutch)
Mhalgi, Shri R. K, (Thane)
Mirdha, Shri Nathu Ram (Nagaur)
Mishra, Shri Gargi Shankar (Seoni)
Mishra Shri Ram Nagina (Salempur)
Mishra, Shri Uma Kant (Mirzapury
Misra, S;hri Harinath (Darbhanga)
Misra, Shri Nityananda (Bolangir)
Misra, Shri Satyagopal (Tamluk)
Modak, Shri Bijoy (Arambagh)
Mohammed Ismail Shri (Barrackpore)
Mohanty, Shri Brajamohan (Puri)
Mohite, Shri Yashawantrao (Karad)
Mohsin, Shri F, H. (Dharwad South)
More, Shri Ramkrishna (Khed)
Motilal Singh, Shri (Sidhi)
Mukherjee, Shrimati Geeta (Panskura)
Mukherjee, Shri Samar (Howrah) .
Mukhopadhyay, Shri Ananda Gopal
Asansol)
Multan Singh Chaudhary (Jalesar)
Mundackal, Shri George
Muvattupuzha)

Murthy, Shri Kusuma Krishna (Amala-
puram) :

Murthy, Shri M. Rajashekhara
sore)

J oseph

(My-
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Murthy, Shri M. V. Chandrashekhara
(Kanakapura)

“furugian, Shri §, (Tiruppatur)

Muthu Kumaran, Shri R, (Cuddalore)

Muttemwar, Shri Vilag (Chimur)

Muzaffar Hussain, Shri Syed
(Bahraich)

N

Nadar, Shri A. Neelalohithadasan
(Trivandrum)

Nagaratnam, Shri T, (Sriperumbudur)
Nagina Rai, Shri (Gopalganj)

Nahata Shri B. R. (Mandsaur)
Naidu, Shri P. Rajagopal (Chittoor)
Naik, shri G, Devaraya (Kanara)
Naijkar, Shri D, K. (Dharwad North)
Nair, Shri B, K. (Quilon)

Namgyal, Shri P. (Ladakh)

Nandj Yellaiah, Shri (Siddipet)
Narayana, Shri K. S, (Hyderabad)

Natarajan, Shri Cumbum N. (Periya-
kulam)

Nayak, Shri Murtyunjaya (Phulbani)
Negi, Shri T, S. (Tehri Garhwal)
Nehru, Shri Arun Kumar (Rae Bareli)
Netam, Shri Arvind (Kanker)
Ngangom Mohendra, Shri (Inner Mani-
pur)
Nihal Singh, Shri (Chandauli)
Nihalsinghwala, Shri G, S. (Sangrur)
Nikhra, Shri Ramehwar (Hoshangabad)

o

dedra, Shri Maldevi M. (Porbandai)

!

“adayachi Shrl S, S. Ramaswamy
(Tindivanam)

Pal, Prof. Rup Chand (Hooghly)
Palanlappan, ghri C. (Salem)
'dey, Shri Kedar (Bettlah)

sdey, Shri Krishng Chandra
(Khalilabad)

”

Pandit, pr. Vasant Kumar (Rajgarh)

Panigrahi, Shri Chintamani (Bhuba-
neswar)

Panika, Shri Ram Pyare (Robertsganj)

" Parashar, Prof. Narain Chand (Hamir-

pur)
Pardhi, Shri Keshasrao (Bhandara)

Parmar, Shri Hiralal R, (Patan)

Parthasarathy, Shri P. (Rajampet)

Parulekar, Shri Bapusaheb (Ratna-
giri)

Paswan, Shri Ram Vilas (Hajipur)

Patel, Shri Ahmed Mohammed
(Broach)

Patel Shri Amrit (Gandhinagar)

Patel, Shri C, D, (Surat)

Patel, Shri Mohanlal (Junagadh)

Patel Shri Shantubhai (Sabarkantha)

Patil, Shri Uttambhai H, (Bulsar)

Pathak, Shri Ananda (Darjeeling)

Patil Shri A, T. (Kolaba)

Patil, Shri Balasaheb Vikhe (Kopar-
gaon)

Patil, Shri Chandrabhan
(Ahmednagar)

Patil shri Shankarrao (Baramatiy
Palil, Shri Shivraj V. (Latur)
Patil, Shri Uttamrao (Yavatmal)
Patil Shri Vasantrao (Sangli)
Patil, Shri Veerandra (Bagalkot)
Patil, Shri Bijay N. (Erandol)
Patnaik, Shri Biju (Kendrapara)

Patnaik, Shrimat]l Jayanti (Cuttack)

Pattabhi Rama Rag, Shri S. B, P,
(Rajahmundry)

Pattuswamy, Shrl D. (Vandavasi)
Pawar, Shrl Balasaheb (Jalna)
Penchaliabh, Shri Pasala (Tirupathi)
Phulwariya Shr{ Virda Ram (Jalore)
Pilot, Shri Rajesh (Bharatpur)
Poojary, Shri Janardhana (Mangalore)

Potdukhe Shri Shantaram (Chandrae
pur) .

Athare



-

Prabhu, Shri R. (Nilgiris)

Pradhani, Shri K, (Nowrangpur)

Prasan Kumar, Shri S. N, (Chikballa-
pur) ’

Premi, Shri Mangal Ram (Bijnor)

Pullaiah, Shri Darur (Anantapur)

Q

Quazi Saleem, S};ri (Aurangabad)
Quadri, Shri S, T. (Shimoga)

R

Rahi, Shri Ram Lal (Misrikh)

Rahim, Shri A, A, (Chirayinkil

Rai, Shri M. Ramanna (Kasaragod)
Rajamallu, Shri K (Poddapalli)
Rajan, Shri K. A. (Trichur)

Rajda, Shri Ratansinh (Bombay South)
Rajesh Kumar Singh, Shri (Firozabad)
Raju, Shri P. V, G, (Bobbili)

Rakesh, Shri R. N, (Chail

Ram, Shri Ramswaroop (Gaya)

Ram Awadh, Shri (Akbarpur)

Ram Kinkar, Shri (Bara Banki)

Ramalingam, Shri N. Kudantbei
(Mayuram)

Remamurthy, Shri K. (Krishnagiri)
Ramayan Rai, Shri (Deoria)
Ramulu, Shri H, G, (Koppal)

Rana Vir Singh, Shri (Kaiserganj)
Rane, Shrimati Sanyogita (Pa'naji)
Ranga, Prof. N, G. (Guntur)
Ranjit Singh Shri (Chatra)

Rao, Shrimati B. Radhabai Ananda
(Bhadrachalam)

Rao, Shri .Jagannaih (Berhampur)
Rao, Shri Jalagam ¥ondala Kham-
mam), L

Rao, Shri M. Nageshwara (Tenali)

Rao, Shri M.S. Sanjeevi (Kakinada)

Rao, Shri M. Satyanarayan (Karim-
nagar)

Rao, Shri P, V. Narasimba (Hanam-
konda)

Rasheed Masood, Shri (Saharanpur)

( viii )

Rath, Shri Rama Chandra (Aska)

Rathawa  Shri Amarsinh (Chhota
Udaipur)

Rathod, Shri Uttam (Hingoli)

Raut, Shri Bhola (Bagaha)

Ravani, Shri Navin (Amreli)

Rawat, Shri Harish Chandra Singh
(Almora)

Reddi, Shri G, S. (Miryalguda)

Reddy, Shri G. Narsimha (Adilabad)

Reddy, Shri K, Braohmananda (Nara-
saraopet)

Reddy, Shri K. Obddu)] (Cuddapah)

Reddy, Shri K. Vijaya Bhaskara (Kur-
nool)

Reddy, Shri M, Ram Gopal (Nizama-
bad)

Reddy. Shri P. Bayapa (Edndupur)
Reddy, Shri P, Venkata (Ongole)
Reddy, Shil T. Damodar (Nalgonda)
Riyan, Shri Baju Ban (Tripura East)
Roat, Shri Jai Narain (Salunber)
Rothuama, Dr, R, (Mizoram)

Roy, Shri A. K, (Dhanbad)

Roy, Dr. Saradish (Bolpur)

Roy Pradhan, Shri Amar (Cooch
Behar)

8

Saha, Shri Ajit Kumar (Vishnupur)

Saha, Shri Gadadhar (Birbhum)

Sahi, Shrimati Krishna (Begusarai)

Sahu, Shri Narayan (Deogarh)

Sahu, Shri Shiv Prasag (Ranchi)

Saini, Shri Manohar Lal (Kurukshetra)

Sait, Shri Ebrahim Sulaiman (Manjeri)-

Sajjan Kumar, Shri (Outer Delhiy

Saminuddin, Shri (Godda)

Sangma, Shri P. A. (Tura)

Sankhawar, Shri Ashkaran (Ghatam~
pur)

Saran, Shr{ Daulat Ram (Churu)

Sarangi, Shri R. P. (Jamshedpur)

Sathe, Shri Vasant (Wardha)



Sathiyendran, Shri M, S. K (Rama-
nathapuram)

Satish Prasad Singh, Shri (Khagaria)

Satya Deo Singh, Prof. (Chapra)

Sawant, Shri T, M. (Osmanabad)

Sayeed, Shri P.M, (Lakshadweep)

Scindia, , Shri Madhavrao (Guna)

Sebastian, Shri S. A, Dorai (Karur)

Selvaraju, Shri N. (Tiruchirapalliy

Sen, Shri A, K. (Calcutta North West)

Sen,” Shri Subodh (Jalpaiguri)

Sethi, Shri Arjun (Bhadrak)

Sethi, shri P, C. (Indore)

Shailani, Shri Chandra Pal (Hathras)

Shaktawat, Prof, Nirmala Kumari
(Chittorgarh)

Shakya, Shri Daya Ram (Farrukha-
had)

Shakya, Shri Ram Singh (Etawah,

Shakyawar, Shri Nathuram (Jalaun)

Shamanna, '.Sh.ri T. R, (Bangalore
Seouth)

Shankaranand, Shri B. (Chikkodi)

Shanmugam, Shri P. {(Pondicherry).

Sharma, Shri Chiranji Lal (Karnal)

Sharma, Shri Kali Charan (Bhind)

Sharma, Shri Nanq Kishore (Bala-

ghat)
Sharma, Shri Nawal Kishore (Dausa)
Sharma, Shri Pratap Bhanu (Vidisha)
Sharma, Dr, Shanker Dayal (Bhopal)
Sharma, Shri Vishwa Nath (Jhansi)
Shastri Shri Dharam Dass (Karol
Bagh)
Shastri, Shri Hari Krishna (Fatehpur)
Shastri, Shri Rajnath Sonkar (Saidpur)

Shastri, Shri Ramavatar (Patna)

Shejwalkar, Shri N.K. (Gwalior)

Shingda, Shri D.B. (Dahnu)

Shiv Shanke;r, Shri P. (Secunderabad)

Shivendra  Bahadur Singh, Shri
(Rajnandgaon)

Shukla, Shri Vidya Charan (Maha-
samund)

(ix )

Sidnal, Shri S.B. (Belgam)
Singaravadivel, Shri S, (Thanjavur)
Singh, Shri B.D. (Phulpur)

Singh, Dr. B.N. (Hazaribagh)

Singh, Shri C.P.N, (Padrauna)

Singh, Shri D.G, (Shahabad)

Singh, Kumari Pushpa Devi (Rajgarh)
Singh Deo, Shri K.P, (Dhenkanal)
Sinha, Shri Dharam Bir (Barh)
Sinha, Shrimati Kishore (Vaishali)
Sinha, Shrimati Ramdulari (Sheohar)

Sinha, Shri Satyendra  Narayan
{Aurangabad)
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The Lok Subha met at thirty-two
minute: past Twelve of the Clock.
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PRESIDENT'S ADDRESS
SECRETARY: I lay on the Table a
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copy of the President’'s Addrss to both
Houses of Parliament assembled to-
gether on the 18th February, 1982.

SHRI A, NEELALOHITHADASAN
NADAR (Trivandrum): The Prime
Minister (Interruptions)...... 200 or
so. This Governmeni{ does not deserve
the Address by the President. We have
already filed ouyr objections to the Pre-
sident and 1 am laying this Inferrup-
tions)

PRESIDENTS ADDRESS

Honourable  Members it gives me
pieasure fo welcome you to this first
session of Parliament in the year 1982.
I extend my best wishes to you for the
successful comnletlion of the bulgelary
and the legislative business ahead.

2. The year 1981-82 was a year of
further consolidation. The rate of in-
flation was substantially curlalled in
spite of the unfavourable International
economic environment, The improve-
ment in {he performance of the infras-
tructure in the current year and the
formulation of the revised Twenty
Point Programme provide the basis for
further growth along with stability
and greater social justice. During April
1981—January 1982, power generation
‘ncreased by 11.3 ver cent, coal pro-
duction by 11.2 per cent and railway
goods traffic by 14.4 per cent compared
to the corresponding period of the
previous year. In fact the Railways
will be achieving thfs year an all time
high loading of over 220 million tonnes,
bettering the previous best figure by
over 8 million ionnes. All important
industries have recorded sgignificant in-
creases durlng  April 1981—January,

*The Speaker not having _subsequently accorded the necessary permi-
ssion the paper was not treated as laidon the Table.
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1982 notable examples gre saleable
steel (18.7 per cent) cement (15.0 per
cent nitrogenous fertilizer (51.9 per
cent), crude petroleum (61.2 per cent)
and petroleum products (18.4 per cent).

3. There are firm  indications that
there will be even more impressive
production in these and other indus-
tries. In fertilizers, with the expected
commissioning of three new planis and
expansion in existing ones, production
capacity will Increase from 45.75 lakh
tonnes to 53 lakhs tonnes of nitrogen
and 12.82 lakh  tonnes to 14.90 lakh
tonnes of phosphate. In petroleum,
the year 1981-82 may close with a
total production of over 16 million
tonnes of crude oll compared to 105
million tonnes during 1980-81. The
discovery of oil in structures east of
Bombay High, In the Palk Strait in
Sisodra in Gujarat and Napamua in
Assam and of gas Baramura in Tri-
pura and in Kudara in Gujarat is an
assurance that the tempo of produc-
tion will be turther accelerated. Our
Reflnery capaclty increased from 318
million tonnes in 1980-81 to 37.8 million
tonnes in 1981-82. The production of
LPG, which went up by 15 per cent in
the current year, ig estimated to in-
crease further by about 40 per cent in
the year ahead and will show a mark-
ed change In the demand-supply posi-
tion. Production in the six integrated
steel plants is expected to touch the
highest ever level of 7.2 million tonnes
of saleable steel exceeding last vear's
production by more than g3 mllian
tonnes and marking a capacity utilisa-
t'on of nearly 84 ner cent, In Septem-
her 1681 Government approved the
proposal for the establishment of an
integrated steel plant at Paradeep. Tnis
nupled with the earller decision to set
up an integrated steel Plant at Visakhs-
patnam  indicates Government de-
termination to auement existing eapa-
citieg 1o achieve a state of self-rel’ance
in this core sector.

4 In order to maintain the tempo
already generated In industrial produc-
tion and accelerate economic growth,

the year 1982 is being observed as
“Productivity Year" gnd we shall have
an intensive drive to maximise utilisa-
tion of capacities available .n all sece
ters of the economy.

3. The outlook for agricultural pro-
duction in 1981-82 is encouraging. Fre-
liminary assessment indicates that the
Kharif food grains production might
reach an all-time leve]l of 79.9 million
tonnes. For the year as a whole, food-
grains production is expected to exceed
the previous record level of 132 million
tonnes. This compares favourably
with the production of 1129.9 achieved
in 1980-81, which itself was 28.4 per
cent higher than in 1979-80. '

6, The production of sugarcane,
which had slumped to 129 millien
tonnes in 1979-80 had reached 150.5
million tonnes in  1980-8] and is ex-
pected to be between 170 and 180 mil-
lion tonnes this year. The forecast
for pulscs this year is 12 to 13 million
tonnes compared to 8.6 million tonres
in 1979-80 and 11.2 million tonnes in
1580-81. While Governmenti have
made arrangements to ensure availabi-
lity of agricultural inputs in sufficient
quantity and in tiroe, the major credit
for our improved agricultural perfor-
mance must go to the enterprise,
dedication and hard work of our far-

mers,

7. During 1980-81 an additional irri-
gation potential of 24 million hectares
was created. Another 2.6 million hec-
tares are expected to be covered dur-
ing 1981-82 giving an additional cover-
age of 5 million hectares during these
two years. Our objective is to add 3
million hectares per year during the
remaining 3 years of the Sixth Plan.
This will be the biggest effort by any
country in bringing additional land
under Irrigation In one year. Govern-
ment have also prepared a National
Perspective Plan for Water Resources
Development. A Nationa] Water De-
velopment Agency will be established
to carry out investigations and formu-
late, in consultation with the State
Governments, a plan for the optimum
development and utilisation of avail-
able waters, Initially of the peninsular
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rivers. Two Impertant developments
during the year were the understand-
ing on the utilisation of Narmada
waters and the agreement on sharing
of the surplus flows of the Ravi and
Beas. | congratulate the States, con-
cerned. :

8. A Centrul Land Resources Con-
servation and  Development Commis-
slon is being comstituted to provide
expert guidance in formulating na-
tional policies relating to management
of land resources and alsp coordinate
activities of the S*ate Land Use Boards
with the enforcement of the Forest
(Conservation) Act, 1480, diversion of
~ forest land which was of the order of
nearly 1.5 lakh hectares per annum in
the earlier years, has been controlled.
As the Indian Forest Act 1927 js not
applicable uniformly in all the States,
it is proposed to bring forward compre-
hensive legislation to replace the egxist-
ing law. As part of the social forestry
programme, a total number of 135
crore seedlings are expected to have
been planted in 1981-82. The enact-
ment of legislation to establish a
National Bank to improve the
quantily and  quality of credit
fAlows to rural areas js a significant
step. .

9. The energies of the Government
continued to be focussed on controlling
inflation. The components of the an'l-
inflationary strategy were higher pro-
duction, better capacity ut'lisation,
strengthening the public distribution
‘syéem, Imports of essential commodi-
ties wherever necessary, fiscal and
monetary discipline, and curbing the
avtivit'es of antl-soclal elements The
annual rate of inflation as measured
from point to point movement in the
wholesale price index has come down
from 222 per cent as on the week
ended 12 Janiary, 180 fo 147 per
cent as on the week ended 10 January,
1081 and further to 69 ver cent for
the week ended 9 January, 1982,
During the current financlal year le
98 March 1981 and 23 January 1982,
the index has gone up only by 2.8 per
cent which is significantly lower than

the r'se of 14.1 per cent in the same
period last year. The number of Fair
Price Shops stood at 2.98 lakhs in
November, 1981 compared to 2.73 lakhs
in March 1981, There will be nc slac-
kening of vigilance in the fight ggainst
inflation.

10. While the present aprroach pro-
mies further results in the i'ght
against inflation, far greater etforts
gre required to deal with the deteriora-
tion in the balance of paymentis situa-
tion. Owing to the sharp increase in
the import prices of oil and oil pro-
ducts in 1980-81 the trade deficit in-
creased to sbout Rs. 5,500 crores in
that year compared to Rs, 2,450 crores
in 1979-80. To meet the situation and
to ensure continued development Gov-
ernment have entered into an sxtend-
ed agreement with the International
Monerty Fund. This agreement wil
enable the drawing of SDR 5 billion
over the next three years,

11. A series of measures have been
taken to promote exports, gs a result
of which exports are est'mated to have
shown an increase of 154 per cent
during April-November, 1981, Further,
as a result of the steps taken to in-
crease the productive capacity of the
economy, the rise in the import bill
during this perlod has decelerated to
11.4 per cent. There is reason to be-
lieve that the tendency in the last
few years for the trade gap to widen
will be arrested In 1981-82. Parliament
also knows {hat an Export-Import
Bank has been  established to help
credit avallabilities for exports, High
priority will continue to be glven to
export promotion during the coming
years,

12. The overall rate o¢ growth in
the output of the public sector Indus-
tries under the Central Government is
estimated as 20 per cent in April-Sep-
tember 1981 over the corresponding
period last year. There [s scope and
need for much petier performance.
Steps are being taken to streamline
and improve the working of these
enterprises through better delegation
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of powers, simplification of procedires
and stricter enforcement of accounta-
bility.

13. The Government are vitally con-
cerned with the wellare of workers,
who contribute in no small measure to
national production and productivity.
Legislation is proposed to be ntroduc-
ed in the present session to amend
labour laws relating i{o industiria] dis-
putes, trade unions and standing orders
to remove procedural delays and secure
speedy juslice fo workers. The indus-
{rlal relations machinery is being
strengthened and streamlined 1o anti-
cipate labour vproblems and to take
Prompt ameliorative action,

14. The 20-Point Programme has
been reviced to impart greoter dyna-
mism to some key social and nconrmic
programmes included in the Sixth
Plan, In broad terms, it concretises
what the Sixth Plan means for us all,
particularly for the weaker sections.
Special emphasis is being given to pro-
grammes to assist specific target groups
through the Intezrated Rural Deelop-
ment Programme, the Scheduled Castes
Component Plan and Hill and Tribal
Sub-Plans, the slum improvement pro-
gramme and allotment of hnuse sites
to rural families. While the thrust
of the revised 20-Point Programme
continues to be providing better living
conditinns for the less privileged sec-
tions of the population, the vrogram-
me as a whole aim at all round im-
provement in productivity,

15. The census of 1982 underlined
anew the importance of population
control. Government give high priori-
ty to voluntary family planning a- an
essential ingredient of people’s woll-
being and national progress and have
included it as part of the revised 20-
Polnt Programme. Tt is our objective
to bring down the birth rate to 21 and
the death rate to 9 per thousand by the
end of the country.

I should also like to draw attention
to the fact that national programmes

for the control. of leprosy and blind-
ness have been intensified in furthe-
rance of the objective of Health for
All by AD. 2000 These two pro-
grammes are aow  being treaed as
100 per cent centrally sponsored.

16. The provision of elementary
education for all children, and the
covering of the illiterate adult popu-
lation with appropriate educational
programmes is being accelerated.
Government have also launched a
substantial programme of pon-
formal education. It is proposeg to
revise the content of vocational edu-
cation. In higher education, especial-
ly higher technological education, the
emphasis will be on quality.

17. Considerable headway was made
in space {echnology and communicati n
during the year. Three Indian-made
satelites were launched—Rohini, with
the help of our own  satelite laun-

ching vehicle, the experimental
communications satelite APPLE
and the earth-observalion Sate-

lite Bhasker-I1I. Ind'a bhecame one of
the few counitries to have a domes-
tic satelite communications network
when in November 1981 with the help
of INTELSAT-IV, satelite communica-
tion links were extended to remote
areas in Leh in Jammu & Kashmir,
Aizawl in Mizoram, Port Blair ard
Car Nicobar in the Andaman nand
Nicobar Islands, and Kavaratli in
Lakshadweep. ‘A’ troposcatter ~om-
munication-link was establishey with
the Soviet Union, under-sea link with
Sri Lanka and a microwave link with
Bangladesh., The next major event
will be the launching of the multipur-
pose Indjan National Satellite (INSAT)
in April 1982 and its utilisation for
meteorological capability commumica-
tlons and radio and television coverage
The micro-wave link, with TV capabi-
lity between major cities of India like
Madras, Bangalore, Bombay, Dethi has
already been established. The link
between Delhi and Calcutta and Delhi-
Srinagar will be completed by June
1982 ang a large number of urban and
rural areas will be covered through the
satelite and the micro-wave system.
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18. During the year a Science Advi-
sory Committee to the Cabinet (SACC)
was constituted. In order to lessen
unemployment among science and
technology personnel, Government is
establishing a Science & Technology
Enterpreneurship Development Board.
Other major steps are the establish-
ment of a Commission of Additional
Sources of Energy which has already
initiated wide-ranging programmes of
research and development and demons-
tration all over the couniry on a large
cable, the decision to form a National
Biotechnology Board fo ensure co-
ordinated work in biotechnology, which
has implications for agricullure, medi-
cine and industry and the setling up
of a National Institute of Immunology
in Delhi and at Plasma Phvsics Pro-
grame in Ahmedabad.

19. The Department of Environment
has taken up programmes to prevent
eco-destruction. It has also set up 2
National Eco-Development Board. The
Departmenl has .ntroductd pro-
cedures to ensure environmental im-
pact assessment of large projects and
monitoring the implementation of
enviornmental safeguards in such pro-
jects.

20. The Department of Ocean Deve-
lopment, which was established in
July 1981 is preparing a perspective
plan of ocean development. It organis-
ad a scientiflc expedition to Antarctica.
The leader is back and the others will
soon be returning after a successful
voyage of over two months, The

expedition covers g wide range of
scientific investigation in fields like
meteology, glaciology and oceano-
zraphy.

21. I now turn to some problems
:oncerning law and order. There can-
10t be forward movement without the
assurance that national energies are
not fritiered away on agitations engi-
neered by sectional interests .Govern-
ment are distress at the outrages per-
setrated ggainst members of Scheduled
Caste communities at some places and

are determined to ensure that au
sections of the population live in safely
and honour, The guiltyv will be
firmly dealt - with. The problems
confrontimg these classes are part of
the larger socio-ecenomic problems cof
the country. The fullest co-operation
of the public is mnecessary to
fight against the forces of communa-
lism and casteism, who are often in
league with anti-social elements.
Programmes for the integrated socio-
economic development of Scheduled
Castes and Scheduled Tribes and
weaker sectiong have been intensified
and much larger outlays than ever
before have been provided. Their im-
plementation wil be closely monitored.

22. Ag part of their earnest efforts to
find a fair and salisfactory solution to
the problems of foreigners in Assam,
Government held several rouuds of
talks with the representatives of the
agitating organisations and leaders of
political parties. These efforts are con-
tinuing.

23. The international situation has
deteriorated. Military pre.. nees
around us have increased. This
danger should make ail of us deter-
mined to safeguard national security
and interests through non-alignment
ang the peaceful resolufion of diffe-
rences. We earnestly hope that the
major military powers will realise the
futility of confrontation and arrest the
diversion of resources from develop-
ment and welfare to armaments. It is
regrettable that the strategic considera-
tions of other .countries should cast
extra burdens on us. We connot
afford to be complacent. The nation
will be called ‘upon to make heavy
sacrifices to maintain preparedress at
all times to meel external chalienges.

24. With our immediate neighbhurs
we have continued to seek relationships
of greater mutual trust and closer
friendship. I have just paid a useful
visit to Sri Lanka. as I did earlier fo
Nepal and Indonesia. The King of
Bhutan will goon be in our country
Our Foreign Minister visited Burma,
Vietnam and Thailand . With Bangal-
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desh we have had a series ol useful
exchanges of views, Further steps
have been taken to improve re.ations
with China. Following the visit of the
Chinese Foreign Minster during this
yvear, an official delegation went to
Beijing to discuss international and
hilateral issues including the question
of boundary and territory. As regards
Pakistan, Parliament is only too well
aware of the nalionwide concern after
that country decided to acquire sophis-
ticated arms and the persistent inter-
national reports about ils nuclear pro-
gramme, While announcing its move
to go in for advanced aircraft, Pakis-
tan also informed us of its dasire to
have a no-war pact, a suggestion we
had put to them severa] times and in
different forms over the years. In
December 1981 we gave Pakistan and
outiine of the priniciples which might
govern our ciscussions towards that
end, This dialogue was carrted for-
ward during the recent visit of the
Pakistan Foreign Minister, We reite-
rated our desire for peace and Iriend-
ship and our stand that issues should
be bilaterally resolved. We are glad
that Pakistan has accepted our pro-
posal for a Joint Commission {o exa-
mine renew and promote the entire

range of relations  between our two
countries.

25. Elesewhere on our continent, ten-
sions persist. The problem of Afgha-
nistan and the Iran-Irag conflict re-
main unresolved. The Palestinian
people’s rights continue to be obstruct-
ed. The Indian Ocean is far from be-
coming a zone of peace.

26. There are a few . hopeful signs
also, guch 8s the renewed eélan of the
Non-Aligned Movement following the
Conference of Foreign * Ministers of
Non-Aligned (ountries in New Dethi
last year, the mitiatives of the Comr-
monwealth countries to promote grea-
ter mternational ‘cooperation.
and the begining, Nowever tenuous, of
efforie fot a disogue between Ceveldp-
ed and WGdeveloping ‘countries. The
Prinre Minigter oparticipated fn the

Commonwealth Heads ‘of ment
Mesting in  Melbourme ahd w ¢he
Intemational Cowlertice wm o

operatioh for Developmelt fn Cwteim,

Mexico. Her visits during the year to

Australia, Bulgaria, Fiji France, Italy,

Kuwait, Kenya, Indonesia, Philippines,
Rumania, Seychelles, Switzerland,
Tonga and the United Arab Emirates
led to further strengthening of [riend-
ship with those countries, Since I last
addressed you we have had visits
from the Heads of States or Govern-
ments of Kenya, the Federal Republic
of Genmany, Guinea, Tanzania, Britain,

Bahrain, PDR Yemen  Zimbawe,
Nauru, Australia, Madagascar Bots
wana, Ghana, Venezuela, Uganda,

Spain and Sweden all of which were
useful. We look forward to the vis't
next week of President Nyerere snd to
the Conference of some developing

countries. Greater co-operation among
developing countries 1is mutually
beneficial and strengthens them col-
lectively in their dealings with the

advanced countries.

27. In the present Session besides
dealing with pending business a large
nwinber of fresh legislative measures
will come up for your considerativn.
Among these are:

The Land Acquisition (Amendment)
Bill 1982; and The National Waterway
Bill, 1982 to declare the Ganga bet-
ween Allahabad and Haldia as a nat-
ional waterway,

28. Hon. Members the world is pass-
ing through difficult times. Our ow?
problems are not inconsiderable.
Fortunately we are a nation imbued
with 2 sense of purpose. Our peopie
have aso shown commendable capacity
te rally together in moments of chal-
lenge. Political differénces are bound
te exist in a democraty which guaran-
tees freedom of opinion and organisa-
tion. But differentes should not
degenerate into discord. The goodd of
the nation is an objective for which we
must learn to cooperate, transcending
dispites. We have the stréngth and
the resources to move Torward speed.-
ly. The first two yeats of the Sixth
Pran were yvears ol tonsoliflation. YLet
s Wow O¥e thig strength to make the
hree vears of the Plah, veats ol
a ‘Werth Torward.

i

e
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OBITUARY REFERENCES

MR. SPEAKER: Hon. Members, as
we meel loday after an interval of
about two months, it is my sad duty
to inforin the House of the passing
away of Sarvashri Jyotirmoy Bosu,
Munder Sharma and Mohan Lal Su-
khadia, gHtting Members of this House

and four of our former colleagues,
namely Sarvashri Sumat Prasad, P.
Kakkan, S. C. Besra and Jaisukh Lal
Hathi.

Shri Jyo'irmoy Bosu who was sit-
ting Member of this House from the
Diamond Harbour Constituency in
West Bengal died after a massive
heart attack on 12th January, 1982
at Jaipur where he had gone to attend
the mecting of the Railway Conven-
tion Committee, He was 61, Shri Bosu
first elected as a Member of Parha-
ment in 1967. Shri Bosu was a Mem-
ber of the Fourth., Fifth and Sixth
Lok Sabha also during the years
1967-79. He was Chairman of Public
Accounts Committee during the years
1973-75 and Chairman of Public Un-
dertakines Committee during the
years 1977-79. At the time of his
death he was a member of Rules
Commiitec, Business Advisory Com-
mittee and the House Committee of
Lok Sabha as also of the Railway
Convention Commiltee of Parha-
ment,

Shri Bosu had been the President
of the Indo-Soviet Friendship Socie-
ty aind also President and Executive
member of a number of Trade Union
Organisations. Shri Bosu was a Par-
liamentarian of great dedication to
the causes dear to his heart. He spa-
red no pains to gather {facts and
delve deep into  details in order to
reinforce his points. He enjoyed a
great felicity of language and used
his pen and tongue powerfully for
causes which were dear to him,

. Ho had a great freling for ihe lot
of a rommon parliamentarian and he
did all he could to draw atfention to
the need for improving t{he level of
facilitics available to him,

He was secular in his outlook and
a great champion of communal har-
mony. He had worked ceaselessly
during the communal riots in Cal-
cuita in 1964 to bring about recon-
ciliation amongst the communities.



2% Obituary References FEBRUARY 18 1982 Obituary References 28

[Mr. Speaker]

Shri Bosu had a promising business
career before he switched over to
politics. It is not perhaps so well
known that he was authority on tea
and had served as tea assessor and
valuer, In his death the House has

lost a dedieated and active parliamen-
tarian.

Shri Munder Sharma was a sitting
Member of this House from Jabalpur
Constituency of Madhya Pradesh. A
political and social worker, he parti-
cipated in freedom movement, A well
known journalist, he was Vice-Presi-
dent, All India Small agnd Medium
Newspapers Federation and member,
Standing Committee, Al]l India Edi-
tors, Conference, Hg was Chief Edi-
tor of ‘Navin Duniva', a Hindi daily
of Jabalpur.

He was Mayor, Jabalpur Municipal
Corporation before coming to Lok
Sabha. He patronised geveral literary
and cultural organisations. He passed
away at Bombay on 26th January,
1982 at the age of 60,

Shri Mohan Lal Sukhadia, who
was a sitting Member of this House
representing Udaipur Constituency
of Rajasthan passed away at Bikaner
on 2nd February, 1982 at the age of
66 years.

A veteran freedom fighter, he was
associated with the activities of the
Praja Mandal from his student days
and organised student and labour
movements. He participated in the_
“Quit India” movement and suffered
imprisonment.

Shri Sukhadia was a Membeoer of
Rajasthan Legislative Assembly from
1952-71. He beld the office of the Chief
Minister of Rajasthan from 1054-71,
except for 3 short period. He was
Governor of Kamataka State during
1972-75, Andhra Pradesh in 1976 znd
Tamil Nadu in 1976-77,

A8 Chief Minister of Rajasthan, Shri
Sukhadia laid foundations for its deve-
lopment on sound lines. He undertonk
gn.extennlve programme of building
irrigation projects which helped to
transform the sun parched land of
Rajasthan into 3 granary; which could
export foodgrains to other States. He
also put under way lang reform sche-
mes, With a view to build demoeracy
at the grass-root level, ne initiated the
mmplementation of Panchayati Raj in-
stitutions,

To encourage indnstrialisat’on in the
State he gave a blg push to the eler-
trification programme and gave prio-
rity 1o the development of communi-
cations, particularly roadways. Shri
Sukhadia thus laid truly the founda-

tions for developmenti of Rajasthan
State.

In this House, we have been privi-
leged to listen to his outstanding
contribution on various important and
intricate subjects He had an even
temperament and a persuasive tongue
and he could present facts with rare
lucidity. In his death the country has
lost a devoted patriot, a dynamic
administrator and a distinguished
parligmentariam

Shri Sumat Prasad was ; Member
of the Second and Third Lok
Sabha during 1957-67, representing
Muraffarnagar Constituency of Uttar
Pradesh. Earlier, he wag a Member
of the Uttar Pradesh Legislative
Council and of Rejya Sabha during
1946-52 and 1952-57, respectively.

An active social worker, he was
associated with several social and
educational organisations in hig dis-
trict. He also served as Chairman
of the Municipal Board, Muzaffar-
nagar during 1923-26. He partici-
pated in freedom movements and
suffered imprisonment, He evinced
special interest in the promotion of
education and rural uplift. He
passed away at Muzaffarmnager on 23
December, 1981, at the age of 88
years.
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Bhri P. Kakkan was a Member of
the Constitutent Assembly ang First
Lok Sabha during 1846-50 and 1952-57,
respectively, representing Madurai
(Reserved) Constituency of the them
Mudras State. He was also Member
of | the Legislative  Assembly,
Madras during 1946—52,

A vetern freedom fighter, he took
a~tive part in the freedom move-
ment and suffered imprisonment. A
prominent social worker, he worked
for the uplift of Scheduled Castes and
backward classes, rural welfare, Khadi
and Village industries and adult edu-
cation. He passed away at Madpas on
23 December, 1981, gt the age of 72
years. .

Shri 8. C. Besra was a Member of
the Third, Fourth and F{th Lok Sabha
during 1962—77 representing Dumka
reserveq (S.T.) Constituency of Bihar.

An act've social worker, he worked
for the uplift of Scheduled Castegs and
Scheduled Tribes and fought against
uniouchability, in particular for right
of eniry to temples for Harijans and
Adivasis. He also worked for the
rehabilitation o displaced persons
{from Maithan Dam. He evinced spe-
cial interest i1 the promotion of edu-
cation ang welfare of labour and other
undeveloped communities. He passed
away at Kashitarn village, in Santhal
Parganas District of Bibar on 15
January, 1982 at the age of 59 years.

Shri Jaisukhlal Hathi was a Mem-
ber of the Constituent Assembly,
Provisional Parliament and Second

Lok Sebha. He was also a Member
of Rajya Sabha  during 1952-57 and
1962—"74.

An able administrator, he held
with disiination various porifolios in
the Government of India. Appointed
ag Deputy Minister of Irrigation and
Power in 1952, he rose to the position
of Cabinet. Minister when he was
appointed Minister of Labour and
Rehabililetion in 1967, which office he
helq till 1969. Amongst the other

portfolios that he held were Minister

_ of Supply and Technical Development,

Minister of State i the Ministry of
Home Affairs, Minister of Defence
Supplies ang Ministey of State in the
Ministpy of Defence.

He was Leader of Rajya Sabha
during 1967—69, He also held the
office of Governor of Punjab and
Haryane.

An active parliamentarian, he took
keen interest in the parliamentary
proceedings. He wag associateq with
a number of cultural organisation in-
cluding the Bharatiya Vidya Bhawan
and Rajaji. Internatipnal Institute of
Public Affairs and Administration.

He passeq away at Bombay on 2
February, 1982, at the age of 73 years.

We deeply mourn the loss of these
friends.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Mr, Spea-
ker, Sir, the inxorable hand of t'me
has claimed a large number of our
valued colleagues in this inter-session
period.

Shri Mohan Lal Sukhadia was one
of our maost widely respected national
figures known for his ability, dedi-
cation and experience, A vetern of
the freedom movement, after In-
dependence, he was acknowledged as
a fine administrator in the many high
high positions which he held He was
regarded as a maker of modern
Rajasthali. As Governor, he gave
guidance {o many other States, Not
only my party but the entire House
and the country lose a stalwart.

Another verteran was Shri Jaisukh
Lal Hali, For many years he adorn-
ed the Treasury Benches with dis-
tinction, Earnest and imperturbable
by temperament, he shouldered a
variety of responsibilities at State as
well as Central levels. Shri Hathi
avoided controversy.
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[Smt. Indira Gandhi]

Shri Jyotirmoy Bosu, on the con-
trary, revelled in controversy. He
was one of the hardest working MPs,
formidable in the tenacity with which
he pursued his causes.

Shri Munder Sharma was a senior
social worker, a journalist and headed
the Congress Party unit in Madhya
Pradesh,

Shri P, Kakkan, besides his mem-
bership of this House, was a Minister
in Tamil Nadu,

Shri Sumat Prasad and Shri S. C.
Besra served this House with devo-
tion.

I share the sentiments which you
have expfessed, Sir, and | reguest
you to convey our grief to the families
of the departed colleagues,

SHRI E. BALANANDAN (Mu-
kundapuram); Sir, alsp join with you
and with the Prime Minister in ex-
pressing our feelings here towards the
departed leaders, who were eminent
men and who served in this august

House, You have already mentioned
the important activities which they
undertook.

By the way, I would like to men-
tion a fewy more points about Shri
Jyotirmoy Bosu who was one of the
Members from the Opposition side
and who brought in this august
House, very vehemently, the points
he wanted to bring forward., In a
democracy. the Opposition should
have their role to play effectively and
Shri Jyotirmoy Bosu's name will be,
without doubt, remembered by this
House for having played that role,
Giving up a lucrative job, he took to
politics and he was quite incorruptible
throughout his life. He was a fighter
against corruption, Nobody can for-
get that As you have mentioned
here in this House, he has held so
many positions in Committees espe-
cially in the Public Undertakings

Committee and in the Public Accounts
Committee, The work he did in the
Committees would be remembered
end will be a model for every other
Member of Parliament to emulate,

Shri Joylirmoy Bosu was in hig fine
form during zero hour, It was a
delight to see him during the zero
hour. 1 feel that would be missing
Shri Jyotirmoy Bosu during zero hour
in Parliament The House jg sadly
deprived o that active figure during
zero hour.

I do not want to say more. 1 would
only say that he had to suffer jail
term during the Emergency period
for his political convictions. However,
he was there where he was. He was
a staunch worker for the welfare of
the people of the country, especially
for the downtrodem people of our
country. Personally 1 and my Party
lost in him a good leader and a com-
rade,

A mention has been made of the
other departed leader Shri Mohan Lal
Sukhadia  You may perhaps differ
with him but his performance in this
House was so gver-powering and very
pointed, He was one of the best
parliamentarians in the House.

1 share the sentiments expressed
her¢ in this House about the Hon.
Members who passed away and I and
my party colleague; express our
heart-felt condolences to their bereav-
ed family members.

SHRI C, T. DHANDAPAN] (Pol-
lachi): Sir, I associate myself wilh
the sentiments expressed by you and
be the Hon. Prime Minister and I alsn
offer my condolences to the family
members of the departed Members of
the House.

We Jost some sitting Members. It is
a great loss to the House as well as
to the parties yhich they represent.

Shri Joytirmoy Bosu was a cham-
pion of trade unionism He was
voicing the cause of the working
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e . he @
Jusel_ As a person, he was a good
man when we saw him outside the
House, Shri Jyotirmoy Bosu was an
active worker, It is most fitting
that he passed away while he was
engaged in hig work and while we was
discharging his duties and responsi-
bilities, Til] the last days of his life,
he had been dutifu]l and he was dis-
charging hjs duties to the best of his
ability.

The other important Hon, Member
who passed away was Shri Mohan Lal
Sukhadia, who was once the Governor
of Tamil Nadu, He was a dynamic
administrator. Of course, originally
he was an Engineer and later it was
that he became a dynamic administra-
tor. He was the architect of modern-
Rajasthan.

Shri Sukhadia made g tremendous
contribution to the debates in this
House. He was a beautiful speaker
in Hindi. In the last Session, we
heard his speech on IMF issue and
on other important issues, I was
most interesting and a delight to listen
to him His demise has come as a
great irreparable loss to the House gs
well ag to the country,

Another Member, Shri Munder
Sharma, who passed away, was a
journalist; he rose to the level - of
P.C.C. President in Madhya Pradesh;
he was a social worker.

Shri Hathi was g Minister here and _

I had the opportunity of listening to
his answers in this very House.

Shri P. Kakkan from Tamil Nadu
Wwas a true Gandhian; he was honest
to the core; he was President of the
Tamil Nadu Congress Committee

and a leader of the Harijan commu-
nity.

All these departed leaders had
their own way of life: Shri Jyotirmoy
Bosu was a solidier; Shri Mohan Lal
Bukhadia was an engineer: Shri Hathi
Was a judicial officer Shri Munder
Sharma was a journalist and Shri

3389 LS.

Kakkan was a leader of the Harijan
community. Two other Members also
have passed away,

I request you, Sir, to convey our
heartfelt condolenceg to the membera
of the bereaved families.

aﬁ;mmfm-rm‘qmﬁ@f#’m
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"PROF, MADHU DANDAVATE
(Rajapur): Sir, I had the opportuni-
ty to be with Jyotirmoy Bosu in the
Fifth, Sixth and Seventh Lok Sabha.
Neither wg on this side nor you from
the Chair can believe that st 12 O
clock when the clock strickes 12 we
will not hear the roaring voice of
Jyotirmoy Bosu. He was really a
stormy petrel of this Lok Sabha, The
Sixth Lok Sabha was indeed the
pinnacle of his glory and achieve-
ments as a Parliamentarian. When I
say he was a stormy petrel ot this

Lok Sabha, he always rose to make
his contribution ang to express the
anger of this House to every form of
injustice.

He came to this House only once
on the last day of the last Lok Sa-
bha, T asked him: ‘Jyoti, how is your
health?’ His reply was ‘ I am alive in
the sense that I am not dead.' Sir, that
reply of Jyotirmoy Bosu gave me an
indication that he was actually sens-
ing the marching of death towards
him and, ultimately, crilel death did
pick him, While the cruel hands of
death had picked him up and snatch-
ed him away from us, we, on the
Opposition side, will feel that one of
our arms has been amputated and,
to us, this will be the year of the dis-
abled. I have seen Jyotirmoy Bosu
for three consecutive Lok Sabha roar-
ing in this House, marshalling statis-
tice, giving cogent arguments but, at
the same time, never having any per-
sonal grouse against anyone. When he
marshalled the facts and figures and
roared in this House, we, the Opposi-
tion marvelled at his performance
while the Treasury Benches remained
slunned. T remember those hectic days
when the Janata Government fell,—I
romember  the words of Jyotirmoy
Bosu—he told his friends a well a3
his critics that ‘You may join to-
gether to pull down the Janata Gov-
ernment but rest asurred that after
the fall of the Janata Government,
none of you will come to power.
Only Mrs, Gandhi will return to
power She is right there to vindicatle
his prophecy, That was the prophecy
of Jyotirmoy Bosu. His health was
ravisheg in the jail during emer-
gency. All of us had suffereq jail
imprisonment. We known that a jail
term never destroys one's will to
fréedom. It always steels one’s will
to freedom  That happened with
Jyotirmoy Bosu. Hils will never got
weakened. And that waw vindicated
in this House, Such was the contri-
bution ot Jyotirmoy Bosu. We wil
miss him very much; theé entire
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Housq , will him. Even those
whom he ¢ after the session
was over, always appreciated his

4

marvellous Parliamentary perform- .

ance,

On g number of occasions, when a
number of constitutiona) issues and
procedural issues came up, he always
came to the rescue of the Chair
pointing out to you what exactly

was the way-out, Such a fine Parlia- .

mentarian and fighter is no more
with us,

Sir, we are missing Sukhadia Ji
today. Apart from his administrative
talents, he brought cogency argu-
maents to the debates in this House.
On & number of occasions, when we
initiated the debates from thig side
in & cool and calculated maner, it was
Sukhadia Ji who rose up from his
seat and made cogent arguments even
in the worst of the situation and tried
to build up the case which was very
difficult. He had cogency in  his
erguments, He had also a8 sense of
sarcasm, = Permit me to quote only

ong instance, When we were having '

a debate on the Special Bearer Bonds
Bil] in this House, ag a Member of
the Ruling Party, he did say that he
welcomed this step. But, at the same
time, he expressed his fear, He said:
‘My only fear is that if the black
money holders in thay way get the
feeling that repeatedly such bonds
are going to be .issued, in that case,
that might be an incentive for the
generation of fresh black money.
That should be borne in mind by the
Treasury Benches. That was what
he said, He was a very loyal and a
dedicated Congressman but, he never
confused his loyalty with syco hancy.
That was the characteristic of him.
Sir, when the calamity comes, it does
not come singly, On the day we heard
the news of Sukhadia’s death, we also

heard the sad news that Hathi Ji had
also lefy us. )

Again I had the privilege to work
with on the Rajaji International Insti.
tute of Public Affairs and Adminis-
tration and just @ Hathiji s name is
another name for that famous Com-

mittee on Pharmaceuticals and Drug
Industry, every debate in thig House
on petroleum . and chemicals alway®
brought the reference of Mr, Hathi
Bus, Sir, hig last interest at the fag
and of his life was parliamentary
activities.

Sir, you will be happy to know
that his last dream was: Let us en-
rich the proceedings . of Parliament
and make them more meaningful and

*

"

let us make them more relevant to ™ /

our times. Now, that was the dream.
And j¢ we have to pay a real and
lasting tribute to Hathiji, I think il

we are able to make our parliamen- .

tary proceedings more relevant to
the time then that would be the best
tribute that we would have paid to
Hathiji.

Sir, there are other colleagueg of
ours who have passed away and I
also join you, other leaders of the
Opposition as well gs the Prime Min-
ister in offering my tributes to all of
them and I request that members of
the bereaved families must be offered
our condolence.

SHRI NARAYAN CHOUBEY (Mid-
napore): Sir, on behalf of myself
and on behalf of my parly I join the
sentiments expressed by you and the
Prime Minister. Comrade Jyotirmoy
Bosu is no more amongst us and we
feel his absence in this Lok Sabha.
Comrade Jyotirmoy Bosu was the
champion of the toiling people parti-
cularly of our area. At thig time
when left unity is in offing and it is-.
going to be a reality it is really tra-
gedy that we haye lost comrade
Jyotirmoy Bosu from amongst us.

Regarding Shri Sukhadia I fully
agree with what has been stated re-
garding him by you, by the Prime
Minister and other colleagues of
mine. We had seen him in this Par-~
liament debating on behalf of the
Congress party on such jssues in
which there was no merit according _
to us, but always we found that he
had been the biggest exponent of the

cause of the Congress party in this
House,

|
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[Shri Narayan Choubey] "'". '{’xi |
Sir, regnrding other Hcmbers and

other colleagues who . have passed
away I express my deep condolence
for them and I request you to convey
our condolence to the bereaved famil-

les.
\
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SHRI K. P. UNNIKRISHNAN
(Badagara): Sir, the quality of Parlia-
mentary life hag become poorer by
the tragic disappearance and death
of the Members, past anq present,
whoge deaths we are mourning today.

It is difficult to talk about Jyotirmoy
Bosu without feeling that sense of
void which we feel in thizg House,
particularly we, on this gide.

He had a restlesgs mind in pursuit
of objectiveg which he considersd
worthy of pursuit. Whether it was
against national monopolists or inter-
national cartelg or against corruption
in high places or in defence of the
democratic rights of the working
class, Shri Jyotirmoy Bosu was more
a crusader than a parliamentarian,
or more a triBune of the people than
a party spokesman.

Sir, Jittle dig I realise when I spoke

to him in Caleutba just before he was -
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leaving !o;- Jaipur that thag wuld
be our last conversation. . He was
Boping that day that he will be all
right, - although he had lingering
doubts aboug hia own prospects of
healﬂl

He ruth]zs.sly exposed corruption
in high places without malice.

Sir, I want to point out that the
work he did for the country was tre-
mendous. Only g visit to his house
woulg prove how much work he has
put it in hig Parliamentary task, and
which is & thing which we, the
younger members of this House, can
emulate,

His work alsp ag g Chairman of the
Public Accounts Committee would
be long remembered.

Shri Mohan Lal Sukhadiaji wag a
great torch-bearer of the anti-feudal
struggle. He not only uniteq the
disparate political traditions of diff-
erent Native States in Rajasthan, but
he also consolidated them and in a
true sense he was the modern Archi-
tect of Rajasthan. He was also a
man of far-seeing vision and he had
tremendoug interest in the future of
institutiong which have been built as
a result of our national struggle.

\/f: has been rightly stated by Atal
Bihar; Vajpayeeji that Shri Jaisukh
Lal Hathi was an “Ajatashatru”. It
. was g treat to work with him. And,
I remember when he was g Deputy

Leader of the Congress Party in Par-.

Mament, the great consideration he
showed to younger Members ang the
great ability he had in tackling people
and their problems. He was a man
of outstanding ability which he
always concealed in his humility,
His record as an Administrator will be
longy remembered.

Sir, I had the privilege of knowing
Shri Kakkan from my childhood. He
used to stay with us. He was a trusted
lieutenant of late Shri Xamraj. He
Was a truq) Congressman and Gandhian

v

th.roughout bhis life, That services
which he hag rendered to the down-
trodden gections of the people of
Tami] Nadu in the South will always
be remembered by the pople. s

Sir, I also join you in condolling the
death of other distinguished Members,
and I share the sentiments expressed
by you and the Prime Minister.

SHRI EBRAHIM SULAIMAN SAIT
(Manjeri): Mr. Speaker, Sir, 1 asso-
ciate myself with the sentiments ex-
pressd by you and the Prime Minister
for all those who passed away. Thev
are the great personalities, dedicated
fighters eminent administratorg and
able parliamentarians. As far as Mr.
Joytirmoy Bosu is concerned, he was
really the heart of this House and was
always a fighter for noble causes. He
always fought against corruption. He
was p fighter against all injustices
More than that, he was a friend of the
minorities. Therefore, we all mourn
his loss and we consider his loss irre-
parable,

As far ag Sukhadiajj is concerned,
he was a great freedom fighter a per-
son who had served our country in
various capacities, My colleague Mr,
Unnikrishnan hag rightly said that he
wan the architect of modern Rajasthan.
In his passing away, our country has
lost a great son,

-~ As far as Mr. Jaisukh Lal Hathi is

concerned, I have been fortunate to be
with him in the Lok Sabha, previous
to this and 1 have always found him to
be a person of high qualities of head
and heart and g person always with
sober and flne manners, Mr. Munder
Sharma wag also a fighter for the
down-trodden, and as far as Mr. P.
Kakkan ig concerned, he was a true
Gandhian to fight always for the down-
#rodden and those who belonged to the
weaker sections. Sir, I can only say
#at all those great men whom we have
lost were great personalities and we all
mourn their death and I would request
You to convey our

condolences to the bereaved families.

sorrow and our ¢
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SHRI CHITTA BASU.- (Barasat):
Sir, I join you, the Prime Minister
and other colleagues of mine in ex-
pressing deep sense of sorrow and
grief at the passing away of Shri
Jyotirmoy Bosu, Shri Mohan Lal
Sukhadia, Shri Jaisukh Lal Hathi and
other personalities of our country.

Sir, ag far ag Jyotirmoy Bosu is con-
cerned, you are a witness as to the
outstanding quslities which he dis-
played in this House. He wag an out-
standing Parliamentarian of rare
quality. He was not only well versed
with the Rules and Procedures and
Practices of this House, but he had
wide-range of vision and  he took
every opportunity in this House to
expose the misdeeds of the bureau-
cracy and of persons in authority and
fought in defence of the rights of
the people of our countiry. He was &
sentinal of the rights and privileges
of the Members of this House. At
the same time we should remember
that while Jyotirmoy Bosu was
exposing as a crusador misdeeds
and deeds of corruplion prevalent in
different flelds of the Administration,
he had no personal malice against
anybody; nor any personal  grouse
agalnst anybody. What he did, he did
with a deep pens of respon'aibﬂity to

the people and to the Parliament, He °

will go in history of Parliament as
’ Ao “ .
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ong 0f the hardest working Parlia-
tarians, Thig much I can say. He

remainstobemzlatedbyallMem-‘

bers belonging to all sections of the
House, if they really want to discharge
their responsibility to the House in a
befitting manner. A general impression
is that he was merely a skilled debater
or merely g skilled Parliamentarian
within the secope of the House, but it
wag not 5o, He not only combined in
himsel? the real qualities of a parlia-
mentarian but he was also a mili-
tant activist in the defence of the toi-
ling millions of the country. He was
organiser of a large number of trade
unions, He had many struggles during
hig life to defend the causes of demo~
cracy and causes of socialism in our
country, He was a great champion of
peasants’ causes and you would be a
witness to know that he took interest
in developmental work in his own con=
stituency in an exemplary manner,

Hach Member of Parliament ha#
pot only the redponsibility of serving
the House, but also the responsibility
of gerving his Constituency Jyotirmoy
Bosu hag excelled in that performance
also.

The absence of Jyotirmoy Bosu has
created g void—3z void not only for this
House, it has created g void for the
Left for the Democratic forces—and
thig void cannot be filled in the future.
Let us hope that amongst us some of
us take the responsibility of fulfilling
his mission which is also an impossible

task.

With regard {o other personalities,
particularly with regard to Mohan Lal
Sukhadia and Jaisukh Lal Hathi en-
ough bhas been said. They were great
patriots and they were able adminis-
trators ang they contributed to the
prosperity of our country.

With all this, I join you and others
to convey our deep sense of feeling
of sorrow and condolence of this House
to the bereaved families, I hope you
will do that. =

DR. FAROOQ ABDULLAH (Srina-
gar): 8ir, I join you, the Prime Minis-
ter and other leaders -in expressing
deep sorrow at the loss of such
great leaders. 1

Shri Mohan Lal] Sukhadia Ji was
the Chief Minister of Rajasthan when
I was a medical student there; and I
have seen him work so hard for buil-
ding that State. What Rajasthan is
to-day, is because of Mohan Lal Ji's °
hard work., 1 am sure Rajasthan will
miss him. Not only Rajasthan but the
whole of India will misg a man with
such capacity—such an administrator
and fighter for India’s independence.

In the loss of Shri Jyotirmoy Bosu,
I as a young Parliamentarian have
lost a personal friend. Many a time
I would not know the procedures,
and I would go to him and he was
always there to guide. His fiery
speeches, the points that he raised
here, many a time made many of us
wonder how this man with so much
wrong with his hear} wag still able to
do s0 muck to keep thig country
going the way he felt it must go.

An far as Janab Hathi Saheb is eon-
cerned, I did not know much about
him; but all that I know is that he
had also been one of the great figh-
terg for India’s independence and post-
independence work for building this
country into a great nation.

I join you all in expressing deep
sorrow at the loss of these leaders;
and through you, want to convey our
condolences to the bereaved families.

MR, SPEAKER: I am sure the
House will join me in conveying
our eondolences to the bereaved fami-
lies. The House may now stand in
silence for g short while to express its
SOrrow. "

(The Members then stood in silence
for a short while),



51' " Int. of Ministers
1328 hrs. b

INTRODUCTION OF MINISTERS

MR, SPEAKER: The Prime Minis-
ter.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI):
haye pleasure in introducing to you
and through you to the House, my
colleagues.

CABINET MINISTER

1. Shri Jagannath Kaushal—Minis-

ter of Law, Justice and Company
Affairs.

MINISTERS OF STATE

2. Shri Gargi Shankar Mishra—
Minister of State in the Department
of Coal.

3. Shri A. A. Rahim—Minister of
State in the Ministry of Law, Justice
and Company Affairs,

DEPUTY MINISTERS

4. Shri K, P. Singh Deo—Deputy
Minister in the Minisfry of Defencee.

5. Shri Dharamvir—Deputy Minis-
ter in the Ministry of Labour,

8. Shri Giridhar Gomango—Deputy
Minister in the Ministry of Supply
anq Rehabilitation.

7. Shri Arit Mohammad Xhan—
Deputy Minister in the Ministry of
Information and Broadcasting.

8. Shri Janardhana Poojary—De-
puty Minister in the Ministry of
Finance.

9. Shri Kalp Nath FRai—Deputy
Minister in the Department of Parlia-
mentary Affairs.

10, Shri M. 8. Sanjeevi Rao—De-
puty Minister in the Department of
Electronics.
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SHRI RATANSINH RAJDA (Bom-
bay South): gir, I would like, with
your permission, to mention g very
important matter which goeg to the

very root of the parljamentary pre-
cedure.

MR, SPEAKER: What is it?

SHRI RKATANSINH RAJDA: There
is a breach of established convention
which has been committed in the
matter of re-shuffling of the Cabinet.

MR. SPEAKER: Give it (o me to-
morrow. We shall see.

SHRI RATANSINH RAJDA: The
Finance Minister must necessarily
belong to the Lok Sabha. Shri Pranab
Mukherjee belongs to the Rajya
Sabha. Will you allow me tomorrow?
Then I will raise it tomorrow.

MEK. SPEAKER: We will take it up
tomorrow, it you have got a point.

SHRI RATANSINH RAJDA: Very
Well, Sir, I will raise it tomorrow. .

13.38 hrm,
PAPERS LAID ON THE TABLE

REVIEW ON AND ANNUAL REPORT @¥
GANDHI SMRITI SAMITI, NBw DELnr
FOR 1980-81,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): I peg to lay on the
Table (1) A copy of the Annuai Re-
port (Hindi and English versions) of
Gandhj Smriti Samiti, New Delhi, for
the year 1980-81 along with Audited
Accounts.

(2) A copy of the Keview (Hindi
and English versions) by the Gov-
ernment on the working of the
Gandhi Smriti Samiti New Delhi
for the year, 1980-81. [Placed in
Library. See No. LT-3283/82]
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REVIEW ON AND ANNUAL REPORT OF

DREDGING CORPORATION oOF INDIA L1b. -
For 1980-81.

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): I beg to lay on the
Table a copy each of the following
papers (Hind; and Engligh versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:—

(1) Review by the Government
on the working of the Dredging
Corporation of India Limited, New
Delhi, for the year 1880-81.

.(2) Annual Report of the Dredg-

ing Corporation of India Limited,
New Delhi, for_the year 1980-81
along with the Audited Accounts
and the comments of the Comptrol-
ler and Auditor General thereon.

[Placed in Library. See
3282/82.]

No. LT-

REVIEWS ON AND ANNUAL REPORTS OF

ANDAMAN AND NICOBAR ISLANDS FOREST

AND PUANTATION DEVELOPMENT COR-

PORATION LTD. PorT BLAIR FOR 1979_

80 AND NATIONAL, CoUNnCIL FOR CoO-

OPERATIVE TRAINING,. NEW DELHI FOR
1880-81.

THE MINISTER OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT AND CIVIL SUPPLIES (RAO
BIRENDRA SINGH): I beg to lay on
the Table: —

(1) A copy each of the following
papers (Hndi and English ver-
sions) under sub-section (1) of sec-
tion 619A of the Companies Act,
1956:—

(i) Review by the Government on
the working of the Andaman and
Nicobar Islands Forest anq Plan-

tation Dtpartment  Corporation
Limited, Port Blair, for he year
1979-80,

“(il) Annual Report of the Anda-
man gnd Nicobar Islands Foresf and
Plantation = Development Corpora-
tion Limited, Port Blair, for the
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year 1079-80 along with the Audi-
ted Accounts and the comuments of
the Comptroller and Auditor Ge-
neval thereon.

[Placed in Library. See No. NT-
3284/82].

(2) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the National Council for
Cooperative Training, New Delhi
for the year 1980-81,

(ii) A copy of the Review (Hin-
di and English . versions) by the
Government on the working of the
National Council for Cooperative
Training, New Delhi, for the year
1980-81.

[Placed ip Library. See No. LT-
3285/82].

REVIEWS ON AND ANNUAL REPORTg OF

SPECIAL, ORGANISING COMMITTEER FOR

ASTAN (GAMEs FOr 1980-81 AND NATIO-

WAL SCHOOL OF DraMA, NEw DELHI FOR
1980-81.

THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL): .
I beg to lay on the Table: —

(1) (i) a copy of the Annual
Reort (Hindi and English versions)
of the Special Organising Commit-
tee for Asian Games 1982 for the
Yyear 1980-81 along with Accounts
and the Audit Report thereon.

(ii) A copy of thg Review (Hin-
di and English versions) by the
Government on the working of the
Spécial Organising Committee for
Asian Games 1982 for the year
1980-81,

[Placed in Library. See No. LT-
3286/82].

(2) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the National School of
Drama, New Delhi, for the year
1980-81 along with Audited Acco-
units, ‘
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(ii) A copy of the Review (Hin-
di and 'English versions) by the
Government on the working of the
National School of Drama, New
Delhi, for the year 1980-81,

_ [Placed in Library. See No, LT-
3287/82].

REVIEWS ON AND ANNUAL REPORTg OF

INDIAN ROAD CONSTRUCTION CORPORA-

770N LTD., NEwW DELHI FOR 1980-81 ARD

CENTRAL INLAND: WATER TRANSPORT

CORPORATION L1TD., CAICUTTA FOR
198081,

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM
KESARI): I beg ta lay on the Table
a copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of
the Companies Act, 1956:—

(1) (i) Review by tha Govern-
ment on the working of the Indian
Road Construction  Corporation
Limited, New Delhi, for the year
1eBi-l, IR |

(ii) Annual Report of the Indian
Road Construction Corporation
Limited, New Delhj, for the yean
1080-81, along with the Audited
Accounts and the comments of the
Comptroller and Auditor Gene-
ral thereon.

[Placed in Lzbrary See No. LT-

3288/82].

(2) (i) Review by the Govern-
ment on the working of the Cen-
tral Inland Water Transport Cor-
poration Limited, Calcutta, for the
year 1980-81, :

(ii) Annual Report of the Central
Inland Water Transport Corpora-
tion Limited, Calcutta, for the year
1880-81 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon,

[Placed in Library. See No. LT-
3289/82].
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REVIEW ON AND ANNUAL REPORTS OF
NATIONAL SeEDs CORPORATION Lmp, ¢
New DerLExr ¥or 1980-81.

THE MINISTER OF . AGRICUL-~
TURE AND RURAL DEVELOP-
MENT AND CIVIL SUPPLIES (RAO '
BIRENDRA SINGH): On behalf of
Shri R. V, Swaminathan I beg to lay
on the Table a copy each of the follo-
wing papers (Hindi and English ver-
sions) under sub-section (1) of section
619A of the Companies Act, 1956:—

(1) Review by the Government
on the working of the National
Seeds Corporation Limited, New
Delhi, for the year 1980-81.

(2) Annual Report of the Nation-
al Seeds Corporation Limited, New
Delhi, for the year 1980-81 along
with the Audited Accounts and the
comments of the Compiroller and
Auditor General thereon.

[Placed in Ltbrary See No. LT-
3280/83].

PROCLAMATIONS IN RELATION TO STATES
OF KYRALA AND ASSAM

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFA-
IRS AND DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI P.
VENKATASUBBAIAH): I beg to lay
on the Table 3 copy of the following
papers (Hindi and English versicns)
1limder article 356 (3) of the Constitu-

on—

(1) Proclamation dated 28th De-
cember, 1981 issued under clause
(2) of article 356 of the Constitu-
tion revoking the Proclamation
issued on the 21st October, 1981 in
relation to the State of Kerala,
published in Notification No. G.S.R;
675(E) in Gazette of India dated
the 28th December, 1981.

[Placed in Iibrary. See No. LT-
82491/82].
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(2) Proclamation dated the 13th
January, 1982 issued under clause
' (2) of article 356 of the Constitu-
tion revoking the Proclamation
issued on the 30th June, 1981 in re-
lation to the State of Assam, pub-
lished in Notification No. G.S.R.
13(E) in Gazette of India dated the
13th January, 1982,

{Placed in Library. See No, LT-3292/
82]

PuLses, EpiBLE OILSEEDS AND EpisLB
Orn (STORAGE CONTROL) (AMENDMENT)
OrpER, 1981,

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE
AND CIVIL SUPPLIES (SHRI MO-
HAMMED USMAN ARIF): T beg 1o
lay on the Table a copy of the Pulses,
Edible Oilseeds and Edible Oils (Sto-
rage Control) (Amendment) Order,
1981 (Hindi and English versions)
published in Notification No, S.O.
18(E) in ‘Gazette of Indig dated the
7th January, 1982, under sub-section
(6) of section 3 of the Essential Com-
modities Act, 1955.

[Placed in  Library. See No. LT-
3293/82)

AMYUAL REPORTS OF THE INSTITUTE OF
HoTer, ManAGEMENT CATERING AND
NurtrrTIoN, NEw Derxxr ror 1980-81,
InsTITUTE OF HOTEL MANAGEMENT
CATERING TECHNOLOGY AND ALLIED
Nurrrrion, BomBAay ror 1980-81, InN-
STITUTE  OF HorEL MANAGEMENT
CATERING TECHNOLOGY AND APPLI®D
Nutrrrion, MADRAg FOR 1980-81, EvcC.
BTC.

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE
AND RURAL DEVELOPMENT KU-
MARI KAMLA KUMARI): I beg to
lay on the Table:

(1) A copy of the Annual Report
(Hindi and English versions) of the
Institute of Hotel Management, Cater-
. ing and Nutrition New Delhi, for the
year 1980-81 along with Audited
Accounts. [Placeq in Library. See No.
LT-3294/82],
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(2) A copy of the Annual Report
(Hindl and English versions) of the
Institute of Hotel Management Cater-

'ing Technology and Applied Nutrition,
Bombay, for the year 1880-81 aleng
with Audited Accounts. [Placed in
Library. See No. LT-3295;82].

(3) A copy of the Annual Report
(Hindi and English versions) of the
Institute of Hotel Management, Cater-
ing Technology and Applied Nutrition,
Madras, for the year 1880-81 along
with the Audited Accounts. [Placed
in Library. See No., LT-3296/82].

(4) A copy of the Annual Report
(Hindi and English versions) of the
Institute of Hote] Management Cate-
ring Technology and Applied Nutrition,
Calcutta, for the year 1980-81 along
with Audited Accounts. [Placed in
Library. Se¢ No. LT-3297/82].

(5) A copy of the Annual Report

(Hindi and English versions) of the
Food Croft Institule, Kalamassery
{(Cochin-Kerala) for the year 1980-81

along with Audited Accounts, [Placed
in Library, Sce No. LT.-3298/82}1

{6) A copy of the Annual Report
(Hindi and English  versions) of the
Food Craft Institute,  Bangalore, for
the year 1980-81 along with Audited
Accounts. [Placed in Library. See
No. LT-3299/82].

(7) A copy of the Annual Report
(Hindi and English versions) of the
Food Craft Institute, Chandigarh, for
the year 1080-81 along with Audited
Accounts, [Placed in Library. See
No. L.T-3300/82].

(8) A copy of the Annual Report
(Hindi and English versions) of the~
Food Craft Institute, Jaipur for the
year 1980-81 along with Audited Ac-
counts. [Placed in Library. See No.
LT-3301/82].

(9) A Copy of the Annual Report
(Hindi and Envlish versions'® of the
Food Craff Institute, Bhopal, for the
year 1980-81 along with Audited Acc-
ounts. [Placeq in Library. See No.
LT-3302/82].
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(10) A copy of tht Review (Hindi
and English Versions) by fbe Govern-
ment on the working of Institutes men-
tioned at item numbers (1) to (8)
above. [Placed in Library. See No.
1L.T—3802/82] .

INDIAN TELEGRAPH (FIRST AMRNDMENT)
Rureg 1982.

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL): 1 beg
to lay on the Table a copy of the
Indian Telegraph (First Amendment),
Rules, 1982 (Hindi and English ver-
sions) published in Notification No. GSR
58(E) in Gazette of India dated the
11th February, 1982 together with a
corregendum to the Hindi version of
the Notification published in Gazelte
of India dated the 16th February, 1982
vide G.S.R. 67(E) under sub-section
(5) of gection 7 of the Indian Tele-
graph Act, 1895 [Placed in L!brary
See No, LT-3303/82]. ,

NortricATIONs UNDER CENTRAL EXCISES
AND SALT ACT, 1944, INcOME TaAx ACT,
1962, CusroMs AcT 1962, CENTRAL Ex-
ci1se RULES, 1944 AND STATEMENT
INDICATING THE RESULT Ir MARRET
LoOANS FLOATED IN DECEMBER, 1981 AnD
REALISATION FROM SALE OF SPECIAL
Bearer Bonps, 1981,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOJARY): 1 beg to
lay on the Table:

(1) A copy each of the following No-
tifications (Hindi and English versions)
under sub-section (2) of section 38 of
the Central Excises and Salt Act,
1944 :—

FEBRUARY 18, 1982
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(1) The Central Excise (First
Amendment) Rule, 1981, published
in Notification No. G.S.R. 74 in Ga-
zette of India dated the 23rd Janu-
ary, 1982.

(ii) The Central Excise (Second
~Amendment) Rules, 1982 published
in Notification No, G.S.R. 95 in Gaze-
tte of I_pdia dated the 30th January,
1982,

(iii) The Central Excise (Third
Amendment) Rules, 1982, published
in Notification No. GSR. 99 in
Gazette of India dated the 30th
January, 1982. [Placed in Library.
See No. LT-3304/82].

(2) A copy each of the following
Notifications (Hindi and English ver-
sions) under section 296 of the Income-
Tax Act, 1962:—

(i) S.0. 51 published in Gazette of
India dated the 9th January, 1982
regarding exemption to the ‘Greater
Vaisakha Leprosy  Treatment and
Health Education Scheme, Visakha-
patnam, under section 10(23C) of the
Income-Tax Act, 1961 for the period
covered by the assessment year-

1981-82 to 1983-84

(ii) S.O, 52 published in Gazette

ot India dated the 9th January, 1882

" regarding exemption to the ‘Habitat

India’ under section 10(23C) of the

Income-Tax Act, 1961 for the perlod

covered by the assessment yearsz
1977-78 to 1981-82

(ii) S, O. 53 published in Gazette
of India dated the 9th January, 1682
regarding exemption to the Rajas-
than Police Benevolent Fund’ "under
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" section 10(23C) of the Income-Tax
Act, 1961 for the period covered by
the assessment yearg 1976-77 to
1981-82.

(iv) S.0. 54 published in Gazette
of India dated the Yth January, 1982
regarding exemption to the ‘Centre
for Research in Rural and Industrial
Development, Chandigarh’' under
section 10(23C) of the Income-Tax
Act, 19681 for the period covered by
the assessment years 1980-61 to
LosI-82.

(v) S.O. 55 published in Gazette
of India daled the 2th January, 982
regarding exemption tp the ‘Tamil
Nadu Police Families Welfare Or-
ganisation’ under section 10(23C)
of the Income-tax Act, 1961 for the
period covered by the assessment
years 1975-76 to 1982-83.

(vi) S.0. 56 published in Gazette
of India dated the 9ilh January, 1982
regarding exemption to the ‘Con-
sumer Education and Research Cen-
tre’ under section 10(23C) of the
Income-Tax Act, 1861 for the period
covered by the  assessment years
1979-80 to 1982-83.

(vii) 8.0, 57 published in Gazette
of India dated the 9th January,
1982 regarding exemption to the
‘Hari Om Ashram  Nadiad’ under
section 10(23C) of the Income-Tax
Act, 1961 for the period covered by

the assessment years 1981-82 to 1983
84,

(viii) S.0. 58 published in Ga-
zette of Indig dated the 9th January,
1982 regarding exemption to the
‘Ram Saran Das Kishori Lal Cha-
ritable Trust’ under section 10(23C)
of the Income-Tax Act, 1961 for
the period covered by the assess-
ment years 1982-83 to 1986-87.
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(ix) S. O, 59 published in Gazette
of India dated the 9th January, 1982
regarding exemption to the ‘Jallian-
wala Bagh National Memorial Trust’
under section 10(23C) of the Income
Tax Act, 1961 for the period co-
vered by the assessment years 1980-
81 to 1982-83. -

(x) S.0O. 60 published in Gazette
of India dated the 9th January, 1981
regarding exemption to the ‘All
India Federation for Sports and Re-
habilitation of Parapledgics’ under
section 10(23C) of the Income-tax
Act, 1961 for the period covered by
the assessment years 1978-79 te
1981-82.

(xi) S.0O, 61 published in Gazetie

"ot India daled the 9th January, 1981

regarding exemplion to the ‘Sabar-
mati Ashram Preservation and Me~
morial Trust, Ahmedabad' under
Section 10(23C) of the Income-Tax
Act, 1962 for the period covered by
assessment years 1979-80 to 1981-
82.

(xii) S. 0. 62 published in Ga-
zette of India dated the 9th January.
1982 regarding exemption to  the
‘Federation of Indian Export Orga-
nisations’ under section 10(23C) of
the Income-tax Act 1962 for the
period covered by the assessment
years 1980-81 to 1982-83.

(xiii) S.0. 63 published in Ga-
zette of India dated the 9th Janu-
ary, 1981 regarding exemption te
the ‘Sri Sathya Sai Central Trust,
Bombay’ under section 10(23C) of
the Income-tax Act 196y for the
period covered by assessment years
1981-82 to 1983-84.

(xiv) S.0O. 64 published in Ga-
zette of India dated the 9th January.
1982 regarding exemption to the
‘Lal Bahadur ghastri National Me-
morial Trust’ under section 10(23C)
of the Income-Tax Act 1962 for the
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period covered by the assessment

years 1982-83 to 1984-85.
[Placed in Libmary See, No. LT.—

3305/82.]

(8) A copy each of the following
Notifications (Hindi and English ver-
sions) under section 159 of the Cus-
toms Act, 1962:—

(i) GSR 679(E) published in Ga-
zette of India dated the 30th De-
cember, 1981 together with an ex-
planatory ~memorandum making
further amendment to Notification
No. 10-Customs dated the 30th Ja-
nuary, 1980 so as to extend the vali-
dity of the notification for a further
period of one year.

(ii) G.S.R. 681 (E) publisheq in
Gazette of India dated the 3lst De-
cember, 1981 together with an €X-
planatory  memorandum making
further amendmcecnt to Notification
No, 84-Customs dated the 19th Avril,
1980 so as to extend the validity of
the notification for a further period
of three months.

(iii) G.S.R. 685 (E) publishea 1n
Gazette of India dated the 1st Janu-
ary, 1982 together with an explana-
tory memorandum regarding rates
of exchange for conversion of cer-
tain foreign currencies into currency
or vice-versa.

(iv) GSR. 11(E) and 12(1)
published in Gazeite of India dated
the 13th January, 1982 together with
an explanatory memorandum res-
cinding notification numbers 4-Cus-
toms dated the®4th January, 1979

and 136—Customs dated the 12th
May, 1981 respectively.
(v) GS.R. 14(E) published in

Gazette of India dated the 14th Ja-
nuary 1882 together with an expla-
natory memorandum revising the
tariff values fixed vide Notification
No.

November, 1980 in respect of al-
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monds, raisins and dates, when im-
ported into India. i

(vi) GSR. 15(E) published in
Gazette of India dated the 15th
January 1982 together with an ex-
planatory memorandum exempting
hot rolled stainless gteel coils of &
width exceeding 500 mm. when im-
ported for cold rolling from basic
Customg duty in excess of one hun-
dred per cent ad valorem upto 156th
January, 1983.

(vii) G.S.R. 28(E) published in
Gazette of India dated the 28th Ja-
nuary, 1982 together with an ex-
planatory memorandum regarding
enlargement of list of materials al-
lowed to be imported duty free
against licences for export produc-
tion.

[Placed in Library. See No. LT—
3306/82)

(4) A copy each of the following
Notifications (Hindi and English ver-
sions) issued under the Central Ex-
cise Rules, 1944: —

(i) GSR. 678(E) publiched in
Gazette of India dated the 24th De-
cember, 1981 together with an ex-
planatory memorandum  making
further amendment to Notification
numbers  68/76-CE and 69|76-CE
dated the 16th March, 19786,

(ii) G.S.R. 1151 publisheg in Ga-
zette of India dated the 26th Decem-
ber, 1981 together with an ex-
planatory memorandum regarding

exemption from excise duty on water
melon oil, sal oil and mahua oil.

(iil) G.S.R. 1152 published in
Gazette of Indiag dated the 26th De-
cember, 1981 together with an ex-
planatory ~ memorandum  making!
further (amendments to Notification
No. 24/75-CE dated the 1st March,
1975.

(iv) G.SR. 1153 published In Gaz-
ette of India dated the 26th Decem-
ber, 1981 together with an explana-
tory memorandum regarding exemr
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ption from so much of the basic ex-
cise duty leviable on (Celluluse Ace-
tate moulding granules as js in excess

of 10 per cent gd valorem.

{v) G.S.R. 678(E) published mn
Gazeite of India daled the 30th Dc-
ceiober, 1981 together with an ex-
pianatory memorandum regarding
exemplion to yarn spun wholly out
of glass fibre.

(vi) G.S.R. 680(L) published in
Gazetle of India dated the 3lst De-
cember, 1981 together wilh an ex-
planatory memorandum  making
further amendment to Notification
No. 291/77-CE dated the !2th Sep-
{ember, 1977 in order to exlend the
duralion of the concession graited
thereunder o raw Nephtha intend.d
for use in the manufacture of am-
monia for a further period of onv

year,

{vi}) G.S.R. 642tE) publlished in
Gazette of India daled ihe 31st De-
cember, 1981 together with an ex-
planatory memosrandum regarding
exemption from Central Excise Duty
to ‘Prepared Foods' distributed f{ree
of cost to infants children, preanent
women and nursing mothers,

(vii) G.S.R. 682(E) published in
te of India dated the 16th January,
1982 together. with an explunatory
nemorandum making turther amend-
ment to  Notification No, 34/73-CE
dated the 1st March, 1973 in order
to extend the concession thereunder
to benzenie and toluene useq in the
manufacture of Endosulfan (Techni-

cal).

(ix) G.S.R. 9(E) published .n Gaz"'-
te of India dated the 11th January,
1982 together with an explanatory

acmorandun making fwther amond-
ments to Notification Nos. 53/80-CE,
54/80-CE and 55/80-CE dated Lhe
13th Muy, 1980.

{x) G.S.R. 9(E) published in Gazet-
te of fudia dated the 28th January,
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1982 togetllier with an  explanatory
mermo.aidum regarding excise duty
rates on tea grown in Dibrugarh dis-
trict,

(xi) G.S.R. 3)(E) 1o 41(E) publi-
ched in Gaz.ll. of India dated the
3rd F(bruary, 1982 together with an
cxplana'ory muomorandum makiag
further amendments to . Notification
Nos. 0561-CE  dated the lst April,
1961, 172 72-CE dated the 24th July.
1972 and ro-cinding Notification No.
5) 65-CT dated the lst April, 1965 »o
as to ex:mpt cotton and Celiulosic
spun yarn (Hard Waste),

(x1) G.SR. 43(E) published 1
Gaz tt» of India dut.d the 4th Feb-
cuary, 13482 togeither with an exslana-
‘ory m-morandum regarding excmp-
uon Lo Polyuster fibre from payment
of cxcise duty.

(x1il) G.S.R. 53(E) publish-g in
Ga.2tte of India dated tli¢ 6th Feb-
ruary, 1982 together with an explana-
tory moamorandum making  further
amendm:nt to Notifcatinn No, 179,
72-CE dated the 24th July, 1972,

(xiv) G.SR. 2(E) and 3(E) publi-
shed in Garette of India dailed the
Ist January, 1932 together with an
expamhiory memorandum regarding
cenuession in excise duties on match-
es produced by the smaller manufac-
turers and matches produced n fuc-
torins run departmentally by the
Khadi and Village Industries Com-
mission.

{Pliced in Library, See No LT—

3307 '82].

(3) A statement (Hindi and Eng-
lish versions) indicaling the result of
markel L.oans (oated in D>cember.
1981 and realisationg from Sale of
Spacial Bearer Bonds, 1891

Placed in Library. See No. LT-—
3308/82].
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A & () I
U RAHEG GIFT . UL HEEY
A0 UF @RS HWIE HIET
MR. SPEAKER: No point of order
today.
(Entrruplion)
wogArm v (fE)
geq  FHAA #1 @ @em ¥ oagi
g g 1 ... . (mew). ..
GAT AT 7 gAT 9T g aF
af@r Ay |

13.30 hrs.

Shri Mani Ram Bagri and some other

hon, Members thien left the House,

... (eomarR) . L.

CMCIPND—M—338g L S 8go,
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WE T NEIEA © TS AEN, FA HA,
T oA |

oo (BeRER) L

MR. SPEAKER: The House stands

adjourned to reassemble tomorrow at
11 AM,

13.31 hrs, Ty

The Lok Sabha then adjourned till
Flepen of the Clock on Friday, the
19ty February, 1982Magha 30, 1%03
(Saka).

--------





